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The Governor is pleased to order the publication of the following English 

State 

2 

UTTAR PRADESH SHASAN 
SANSKRITI ANUBHAG 

translation of Notification No. 
Dated, 

District 

3 

NO. 209| /FOUR- 2024 
LUCKNOW: DATED1lo 

In exergse of the powers under sub-section (1) of the section 3 of the ancient monuments 
preservation Act, 1904 (Act No. VIl of 1904), as re-enacted by section 3 of the U.P. Ancient and 
Historical Monuments and Archaeological sites and Remains Preservation Act, 1956. (U.P. Act No. 

VII of 1957), theGovernor is pleased to propose to declare the ancient moments described in the 
schedule below tb be the protected monuments within the meaning the said act. no. VIl of 1904. 

Tehsil 

and 

4 

NOTIFICATION 

Name of 

the 
Village Monument 

Uttar Sbnbhadra Tehsil 

Pradesh 

for general information. 

Obara 
Village 

Gothani 

(Agori) 

SCHEDULE 

sites 

5 

Gothgani 

Temple group 
(Somnath 
Temple) 

Revenue 

Gata No. 

to be 

taken 

under 

pro 
tection 

6 

728 

729 

725 

727 

808 

/Four 

571 

Intimation 

/2024 

2024 

Area in Acres 

/Hectare 

7 

group 

Boundaries 

Only Builtup East - Gata No. 733 and 
Area of 734 

West -Gata No. 724, 573 
and 808/571 

North-Gata No. 730, 
Temple 

8 

731, 732 
South - Gata No. 723 and 

735 

Objection if any, to the issue of this notification may be sent in writing and shall be 
addressed to the Principal Secretary, Uttar Pradesh Shashan, Sanskriti Anubhag, Lucknow/ Director 
U.P. State Archaeology Department Kaiserbagh Lucknow or District Magistrate, Sonbhadra within 
one month from the date of the pasting of this notification on the monument. 

By order, 

(Uma Dwivedi ) 
Joint Secretary 



No. 2-091 (1)/Four 2o24 Dated 
Copy forwarded to the following for information and necessary action: 

Director General, Archaeological Survey of india, Government of India, Janpath, New Dethi. D1rector. Culturali Affairs, UP Lucknow 
Drector UP State Archaeology Department, Kaiserbagh, Lucknow with the request that 
objections. if any. against the issue of the above notification should be sent to the Principal 
Secretary Utar Pradesh Shasan, Sanskriti Anubhag, Bapu Bhawan, Sachivalaya, Lucknow. 
Drvtsiona Commissioner, Mirzapur, UP 
District Magistrate, Sonbhadra with the request that the objection against this notification shall be 
forwarded to the Principal Secretary, Uttar Pradesh Shasan Sanskrit Anubhag, Bapu Bhawan, Uttar 
Pradesh. Sachivalaya, Lucknow within the stipulated time. 
Senior Superintendent of Police, Sonbhadra, U.P. 

Superntendent. Publication and Stationary Dept., U.P. Prayagraj with request that the notification 
may please be published in forthcoming gazette.. 

By order, 

( Raghunath Prasad Verma ) 
Under Secretary 
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